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PAPERS LAID ON THE TABLE

NOTJVICATIONH UNDER N^VAIy AND
A ib q k a f t  Puize A <t, 1971 a n d  

Na w  At’T, 1957

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (SHRI VfDYA CHARAN 
SHUKLA) : I beg lo lay on the Table :

(1) A copy of Notification NtX S. R. O. 
1-E (Hindi and English versions) 
published in Gazette of India dated 
the 12lh January, 1972, fssucd 
under sub-section ( I) of section 3 
of the Naval and Aircraft Prisre Act,
1971, [Placed in Library. See No. 
LT— 1532/72.]

(2) A copy of the Naval Ceremonial, 
Conditions of Service and Miscillkn- 
eous (Amendment) Regulations,
1972 (Hindi and English versions) 
published in Notification No. S. R. 
O. 69 in Gazette of India dated the 
11th March, >1972, Under section 
185 of the Navy Act, 1957. [iPlaced 
in Ubtary. See No. LT— 153-3^2.]

A n n u a l  R k p o b t of D ei.w  rtNANriAi, C o r
p o r a t i o n, C e n t r a l Exrxse; R vlbp,
, In c o m k -Ta s  RU^ES, D elhi Sakhs 

T a,x  R vush, a *u> N otifica
tions UNDEIt CnNTRAl.
Exris® a n d  C dstomm 

R itles

THE MINISTER 6 f  STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) i 1 beg to lay on the Table :

* (I) A copy of the Annual Report (Hindi
> and English ;Vmions) of the Dplbv

Financial Corporation together with / 
.statement- of assets and liabilities,

, profit and loss account and Auditor's 
Report for the year 1970-71 pub
lished in Notification No. F. 6 (10)/ 

(Gita'I.J in Dejhi Gazette. 
th e 1 $ ^ j^ u a ry , r$ 7 u n d e f*  * 

‘stife-S^ion (*$) of section, 38 of the 
State Financial Corporations ACt;

1951. [Placed iti Ltbran\ See No. 
LT—  1534/72.]

(2) A  copy of the Central Excise 
(Second Amendment) Rules, 1972 
(Hindi and English versions) pub
lished in Notification No. G. S. R. 
252 in Gazette of India dated the 
26th February, 1972, under section 
^8 of the Central Excises and Salt 
Act, 1944. [Placed in Library. See 
No. LT— 1535/72.]

(3) A Copy of the Income-tax (Certificate 
Proceedings) Amendment Rules,
1971 (Hindi and English versions) 
published in Notification No. S. O. 
5595 in Gazette of India dated the 
30th December, 1971, under section 
296 of the Income-tax Act, 1961. 
[Placed in Library. See No. LT — 
1536/72.]

(4) A copy of the Delhi Sales Tax 
(First Amendment) Rules, 1972 
(Hindi and English versions) pub
lished in Notification No. F. 4 (12)/ 
7 1-Fin. (G) in Delhi Ga7ettc dated 
the 10th February, 1972, under 
sub-section (4) of section 26 of the 
Bengal Finance (Sales Tax) Act, 
1941, as in force in the Union 
territory of Delhi, [Placed in Library. 
See No. L T - 1537/72.]

(5) A copy each of the following Noti
fication (Hindi and English versions) 
issued under the Central Excise 
Rules, 1944 :

(i) G. S. R. I l l  published in 
Ga/ettc of India dated the 15th 
January, 1972 together with an 
explanatory memorandum.

(ii) G. S. R, 169 published in 
Gazette of India dated the 5th 
February, 1972 together with an 
explanatory memorandum.

(iii) G. S. R. 271 published in 
Gazette of India dated the 4th 
March, 1972 together with an 
explanatory memorandum. 
[Placed In Lihrarv. See No. LT—• 
1538/72.]


